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on the LIC may be posiponed till the
next week.

The Minister of Planning (Shri B,
R. Bhagat): 1 have no objection.

Mr. Deputy-Speaker: The Speaker
has already agreed to this request; I
hope, the House will agree to the post.
ponement.

Some hon. Members: Yes,

Mr. Deputy-Speaker:
poned.

It is

post-

The Minister of Communicatlons and
Parliamentary Affairs (Shri Satya
Narayan Sinha): Because the LIC busi-
ness is not to be taken up tomorrow
as the House has decided and you have
already agreed on the request of my
hon. friend in whose name the Motion
stands, items meant for the 19th may
be taken up tomorrow instead of the
day after.

Mr. Deputy Speaker: It is for the
‘Government to arrange the Business of
the House. (Interruption).
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Mr. Deputy Speaker: We now take

ihe Half-an-Hour Discussion o be
raised by Shri Kapur Singh.

*1alf-an-Houy Discussion.
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17.06 hrs.

FORCIBLE CAPTURE OF SIKH
GIRLS AND WOMEN BY
PAKISTAN ARMY PERSONNEL*

Shri Eapur Singh (Ludhiana):
Mr. Deputy-Speaker. Sir, I will be o8
brief as possible over this painful
incident which I wish to place before
the House and I expect that you will
also bear with me when I am narra-
ting these facts.

Sometime ago, when I paid a visit
to my constituency, 1 came into pos-
session of certain facts to the follow-
ing effect that, during this Indo-Pakis-
tan conflict, in the first week of Sep-
tember, the Pakistani armed person-
nel pierced into certain villages of
India inhabited by Sikhs exclusively
and carried away about 70 to 80
young girls and women in their
trucks. The Army did not make any
attempt to rescue them. Some of
these women were sclected on the
way by a Pakistani post where 8
Paistani soldiers were staying and
they detained B young girls for the
night while other women were taken
to Pakistan. The next morning, some
of our Army planes flew over that
areg and out of fear, the occupants
of this Pakistani post hid thremselves
into trenches and taking advantage of
that, those Sikh girls tried to run
away out of their clutches. Thiz was
noticed by our acroplane and they
iried to give shelter to these 8 young
girls. They started encircling around
them sp that the Pakistanis could not

pursue them. These girls ran for
about 6 miles, ang they crossed
through the river, Sutlej. One of

them was drowned and othrer 7 girls
camg back into Indian territory safe
and sound.

I was also told, through th~ cn-
quiries that I made from the people,
that the Government of Punjab had
instructions to suppress these facls
I was a'so told that the Army
had given orders not to take any steps
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10 rescue the women who had thus
been captured and taken away by
Pakistan. Thereupon, I asked g mos:
responsible pe.son of my consutuen-
cy, Dr. Gurbachan Singn, & relirea
Assistant Surgeon, to make further
enquirieg in the casc, when 1 left toe
consuluency, and to let me know
wnat thre true facts were. Dr. Gur-
bachan Singh is a public man and &
reiired Government servant and he is
a man of highest integ.ity and pro-
bity. I read from the letter which
he has written 10 me. [ quote:

“Pakistan carried away women,
about 70 or 80 in number from
the following villages, Chooriwala,
Beriwala, Jhangra, Pakkg of
Tehsil Fazilka. There was g post
on the way belonging to Pakis-
tan, a few miles beyond those
villages, and remnved 8
girls, one for each man manning
that post from that lot and kept
them for the night. Next morn-
ing our Air Force planes happened
o go that side and the men on
the post hid themselves in the
trenches. The girls escaped in the
meantime, Our planes spotted the
girls and gave them shelter by
encireling round and round Wl
they were out of danger zone.
All the girls swam the river gnd
saved themselves but ome got
drowned.”
I am placing this letter along with
the cover op the Table of the House.

Now, on the basis of this I wanted
to raise a discussion in this House by
way of giving a Calling Attenion
Notice. But a Starred Question was
admitted which was not answered cn
the floor of the House and a written
reply had been sent to me which :s
as follows:

“According to inquiries made
by the Government of Punjeb &
number of families (I want the
House to mark the words "8
number of families”) of villages,
Jhangar and Puccu Chishti, situ-
ted close to the Indo-Pakistan
border in the Fazilka sector, are

when the yillages were attacked
by the Pakistan army. Inquirles
are Being made by the Govern-
ment of Punjab to ascertain whe-
ther they were killed or captured
by the Pakistanis or whether they
were able to move lo other places
in India.”

On the basis of this, I want to raise
a discussion 0.1 three specific points:

(1) Equivocation and evasivenrss
of the Government of India and their
agenis in the Punjab in this matter
of grave voncern o the entire country,
including the Sikh people.

(2) Responsibility of the Defence
Minister of India arising out of failurc
to take necessary mililary action to
save these unfortunate women.

(3) Jural and criminal liability of
Pakistan authorities in the matter.

Aboul the first point. 1 merely say
that it is either gross incompetence
or criminal equivocation on the part
of the Punjab Government and the
Governmet of India to take up the
position they have taken, as evidenc-
ed by the reply given to my question
on the 15th November. Surely, they
know what is known to thousands of
persons in the Punjab as true; |If
they do not, they are not fit to govern
and if they do and are anxious to
conceal it from the people, then they
are worse than cowards.

Recently at Amritsar and Ludhlans,
our dynamic Minister of Home Affairs
went out of his way to make a state-
ment to the effect that creation of a
Sikh State in Norih India was incon-
ceivable. 1 do not know whom he
tried to disillusion or reassure, but I
say on the floor of this House with
the utmost sense of responsibility at
my command that there ls not a single
8ikh who wants to create a Sikh State
elther in the North or elsewhere. I
shall disclose here what the Sikhs de-
sire. What they desire is a  State
governed by honest and decent men
and not by cowardly spivs and incom-
petent opportunists.

The facts of the case, now under
di ! hould make it clesr to all

missing since 6th  Septemb
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level-headeq patriots ag to what the
real grievance of the Sikh people is
and why they have been crying  all
these years without being heard or
being understoog by the country or
this House I say nothing more on
this point.

Coming to the second point relating
to responsibility of the Defence
Minister, Mahabharata shohld be s0
well known to him that I need hardly
recapitulate as  what was the basic
cause of that fearful holocaust, sanc-
tioned by the God-man, Krishna him-
self. This war took place to avenge
8 woman wantonly dishonoured.

I would reming him, without going
to Mahabharata, of modern times, of
the Third battle of Panipat, the dust
of which batilefleld our Defence
Minister put on his forehead last year

when he visited that place. It was
14th January, 17681, when Marathas
faced the Afghan invader Ahmed

Shah Abdali, from which battle the
Rajputs stood aloof, the Jats were in-
sulted out and to which the Sikhs
were never invited.

Nevertheless, the Sikhs arranged
supplies to Marathas as best as they
could, but they also did something
more, to which I draw particular
attention of our Defence Minister.

When this battle was lost, it was
one of the most unfortunate events
of Indian history, When this battle
was lost, as the historians tell wus,
about 5,000 Maratha women of the
highest Brahmin class and of Prince-
ly classes fell into the hands of the
Abdali. He stayed there at Panipat
for many weeks and he made this
specific offer that, if proper ransom
could be given to rescue those wo-
men, he was prepared to let them go.
Nobody came forward with ransom.
And then these women were taken by
the invader to Afghanistan, When
the Sikhs came to know of it, and
although they were not well orga-
nized, they fell upon the invader at
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rescued 83 many as 2,200 women. The
Khalsa horsemen delivered sach sis-
ter safely in her home in Msharash-
tra, thousand miles away. The women
ride all the way while the Sikhs were
content to walk along side,

In European equivalances it means
Germans  rescuing Russian  women
from Saracans in Paris and restoring
them in Moscow.

Cunningham, in his “Hisory”, calls
it as “the greatest act of chivalry in
the East". Perhaps, it is the greatest
act of chivalry in the world's History.
I shall now quote authorities in sup-
port of what I have said, briefly, so
that any Member who wants to check
up these facts may know them from
original authority.

st af (@roim) : 2200 WgrOR
®1 WRE o v wf ot

8hrl Kapur Singh: The authorities
are as follows: James Brown's History
of the Origin and Progress of the
Sikhs, London, published in 1788,
Vol. II, p. 22; Kanhaiya Lal's Tarikh-
i-Punjab (Urdu), Lahore, published
in 1881, pp. 102-13; Gyani Gyan
Singh's Shamshiri Khalsa (Punjabl),
published in Amritsar, In 1911, p. 145,
This is my answer t0 the objections
which have been raised by my hon.
friend as to how these things could
happen. If all these people are lying,
then I am lying walso.

Now, I ask the Defence Minister:
Has he acted, in this case, in keeping
with the high military traditions of
India? Let him answer this question
for himself.

An hon, Member: Surely not

Shri Kapur Singh: Coming to the
last point, namely the accountability
and culpability of Pakistan, I would
submit that there is the legal aspect
and there is the cultural aspect of
the matter. As we know, the rules
of war are codifled in the Geneva and
Hague Conventlons and they perm_it
a belligerent to exercise certain
extraordinary powers beyond those
which a State enjoys in peace. These
include power to invede and occupy

the river crossing at Goindwal and
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enemy territory, to destroy enemy
armed forces and to requisition and
confiscate certain types of enemy pro-
perty etc. The exercise of these
powers is considered as ‘militury
necessities’. But caplure and carry-
ing away of enemy's women for pur-
poses of criminal assault, is just plain
barbarism and contrary to &ll inter-
national law and practices.

Now, I come to the cultural aspect.
When Guru Gobind Singh, the
modren Law-giver of the Hindu race
was asked as to why he strictly for-
bade capture and dishonouring of wo-
men of the enemy in war, parti-
cularly when  Muslim practices
favoured it, his reply was:

Hindu Dharm raakhem ham jag mem,
Chalem chalogevem sikhi mag mem

That is, ‘Our mission is to preserve
Hindu values of life and to make them
prevail throughout the world—this ls
Sikhism'.

When countered with the wisdom
of the anclents:

Vishyom visham cushadhic shathe
shaatyam  samacharet

i.e., pol alone can act p
and, therefore, destroy the evil man
through his own evil, the Guru re-
joined:
Hamlem janom panth uchere
Adhogati ko nahim panchanem

that is, ‘We have come to ralse men
to, a higher moral plane and not to
drag them lower down. And he
added: “As for women, whether yours
of of the enemy, remember always
the precept of our ancestors, which is
contained in the Manusmriti, namely:

Yatra naryah pujayante remante tatra
devatah’.

that is, where women Are honoured.
there gods come to dwell?

So, revenge and retaillation in kind
being out of the question, so far as
India is concerned, may I with your

ission, Sir, say a few words to
Field Marshal Ayub Khan and 1o

Commander-in-Chie! Gen. Musa of
P_lklrhn, if my feeble voice can now
pierce the thick walls of hatred and
misunderstanding  raised  between
Delhi and Rawalpindl? There are a
large number of men in India who
have known President Ayub during
pre-Partition days. By them he s
held in high esteem as a decent,
friendly and Godfearing man, snd
despite uall that has happened during
recent years, we cannot belisve that
capture and carrying away of Sikh
women, or, indeed, any civilian who-
soever, has his approval. Gen, Musa
is a Punjao Jat and has tribal kinship
with many of us. It iz unnecessary
for me to tell him how we feel about
what his soldiers have done in this
matter. 1 merely say this to the
Field Marshal and to the General
that, long after the present conflict
and misunderstanding between India
and Pakistan is over, long after this
sorry chapter in the history of this
sub-continent is consigned to the
limbo of academic archives, this mis-
deed of the Pakistan soldiery against
the womenfolk of their neighbours
across & political frontier, will be re-
membered and will continue to poison
human relationships. 1 say no more
and leave both these gallant soldiers
themselves to decide as to what is
now proper for them to do.

Mr. Deputy-Speaker: Fifteen Mem-
bers have given notices. Obviously
all of them cannot be given a chance.
I shall give chance to one Member
from each party.

Shri Ranga (Chittoor): I would like
to know why it is that our Defence
Ministry through the Defence Forces
have not taken sufficient action, apart
from the spont protection
given by our chivalrous airmen who
were there in the skies, and why they
did not come earlier with a full ac-
count of this tragedy and a proper
exphanation for their failure to take
what other action could possibly have
been taken not only with regard to
these eight or seven unfortunate
women but also others who had been
taken awany to Pakistan.
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Shri Bade: After hearing this state-
ment from the hon. Member, Kapur
Singhji, of course, our blood boils. It
is rather shameful and disgracetul on
the part of Pakistan. . .

Mr. Deputy-Speaker: What is the
question?

Shri Bade: I am putting my ques-
tion. The hon. Defence Minister him-
self i a Mahratta and his blood must
have boiled. May I know from him
whether he has made any enquiry from
these 8 girls who have come back to
India, and, as is usua] with the Con-
gress Government, has it made any
protest to the Pakistan Government
over this matter? Has he made any
inquiries into the whole thing?

Dr. L. M. Binghvi (Jodhpur): After

Sardar Kapur Singh had brought df% ¥aW T® weaiw § &1 97k wawr
this question, this unfortunate and  sragrr &% fawrs wr@ FOER
tragic episode, to the notice of Gov- y

7
=rnment, what inquiries were made by & W a3z g :

them? Were the statements of these
t girls recorded? Were any efforts
made to verify thesc facts and do any-
thing about the matter? We would
like to know the details of what the
Government themselves have done
after these facts came to their notice.
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The Minister of Defence (Shri ¥. B.
Chavan): I shall first of all give the
factual background that I have got
about this matter, but before that, 1
would like to make one point clear,
that personally, the detailed facts
which the hon. Member, Shri Kapur
Singh, just now gave in this hoa.
House were not known to me till he
mentioned them just now. 1 only kney,
about this when he put a starred
question, and after we started making
enquiries about the facts from the
Punjab Government.

Just before the day we answered the
question, that is on Monday, a few
hours before that, we got some oral
information from the Punjab Govern-
ment about the missing of certain
families from those two villages, in-
cluding women, but even that informa-
tion was through a telephonic message.
So, T could not confirm that Informa-
tion. because when I have to give in-
formation here—and, as you know, this
type of information has to be confirm-
ed—1 have to get further clarification
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und vertification tf the facts. So, I did
not deliberately mention the number
of women. I thought possibly I would
be able to give the information to the
hon. Member later, because the whole
set of facts seems to be very serious,

But then, he asked for a half-hour
discussion. So, [ am here to reply. As
1 said, 1 only came to know about
these farts, about the missing of
women from those two villages, only
iast Sunday. This particular fact I want
to bring to the notice of the hon. Mem-
ber and the hon. House so that they
may try to judge me on merits.

After that we got further informa-
tion from the Punjab Government,
and the information that I have now
got has been given by the Punjab
Government. The factual position is
this. I have also tried to verify thia
as far as I could, I have not gone
into further details yet, but I propose
to do so. The information thut has so
far reached me is that on the 6th
afternoon or evening, when our forcey
entered the Lahore sector, some sort
of firing and attack started on these
two villages which are within half a
mile on the border of our country.

A question was asked why it was
thrat we did not ask these villagers
to vacate. It is a very relevant ques-
ton.

An hon, Member: Or arm them.

Sbri ¥. B. Chavan: [ have got very
great regard and respect for the
Punjab villagers, Wherever they find
that the army posts are there, they
have refused to vacate, because they
do not like to vacate. They wanted
to live a normal! life, and we did not
want to create some sort of panic on
the entire border by asking them to
vacate, because we did not Jmow
where there would be an attack,
where the action would start. It
would have been wrong to atart that
sort of panic. Therefore, deliberate-
ly such a thing was not done, keeping
in view the attitude of the Punjab
people  themselves, including the
brave Sikh villagers
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In this particular case what hap-
pened was that they were attacking
from the other side, our forces were on
this side. There was a sort of ex-
change of fire. Normally when such
attacks start, confusion also starts,
and in that confusion, some villagers
did come on this side. This was the
information that I had got.

This information that some women
took shelter in the trenches and the
Air Force protected them, and that
after they crossed the river the Army
did not do so, I am hearing for the
first time. I can tell you with my
hand on my conscience that I heard
it for the first time on the floor of the
House. If the hon. Member had given
me this information before he put this
question, reserving his right to put
the question, it would have heiped
me. He can very well expect that I
should have my own information. I
should have, but if I had this infor-
mation, possibly I would have come to
the hon. House and given more fac-
tual information, I would have started
enquiries after that.

1 entirely share his anxiety and
anger over this matter. Whoever has
failed in protecting, intentiomally or
knowingly, the honour of the women,
certainly is guilty of the first order,
I have no doubt about it. If the
Defence Minister is guilty of that or
anybody else, he should certainly face

the consequences. I will not
come in the way. But I ghould
like to assure the hon. House

that looking to the tradition of our
Army and the Air Force nobody in the
Indian Army will allow the honour
of women to be dishonoured like that;
they would never allow that. I am
glad for the enlightenment that the
hon. Member hasg given me about
what happened at the time of the
Third Panipat War. All honour to
Sikhs for that. But I am not saying
this only because I happen to be a
Maharashtrian. We in India have not
only cared for the honour of our
women, we have cared for the honour
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of all women, of every woman. I
can cite another example from Indian

history, when Shivaji honoureg the
daughter-in-law of a great Muslim
Subedar of Kalyan. That is our

tradition. There is no question or
doubt about it. Any woman’s honour
is as inviolable as that of my mother's
honour or my sister's honour, be that
a Sikh womap or any other woman.
There is no question of showing any
1egligence about it.

Shri Kapur 8ingh: The Sikhs have
vegarded all Indian women as sisters;
it is consistently given in our records.

Shri Y. B. Chavan: What the Sikhs
did at the time of the Third Panipat
war is certainly something that we
all  honour; we should be thankful
and grateful to them. Certainly, 1
assure the hon. Members that I will
make further enquiries in the light of
what the hon. Member hag said. If
there is any failure on the part of any
officer or any unit, certainly they will
be brought to book if there is any
deliberate negligence behind it. But
in this case we will have to see the
background of the whole thing. The
Pakistanis are capable of doing such
things. I support the appeal that the
hon. Member has made to President
Ayub Khan. Now what steps have we
taken after the incident? We have
got a sgystem of the International Red
Croe; to find out such facts. We have
also got certain Pakistani families
whom we have kept in the camps
and we are looking after them very
well. Therefore, we took the initia-
tive in these matters and allowed the
International Red Cross agency to go
angd find out how we are treating
them. We contacted Red Cross people
and gave them information, about the
Sikh women and other people so that
they can find out, if they could get
the facility to visit the camps, to see
if these women are in Pakistan Camps.
Certainly we will again try to find out
where the other women, six or seven
women who have come back, and
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their families are ., Hon. member
has got those names and he may give
them to me as it may facilitate things.
Of course I will try to get them on my
own also. 1 will contact them and
get fuller information and a fuller
report on this and come to this hon.
House. The honour of India is not
merely that of land; the honour of
every living man and woman is the
honour of India. When we say that
we are fighting for the integrity of
India, it is this concept of honour of
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Indians, that we are fighting for.
These are the viilues of life that we
are fighting for. This iz all that I
have to say.

17.35 hre,

The Lok Sabha then adjourned till
Eleven of the Clock on Thuraday,
November 18, 1965/Kartika 27, 1887
(Saka).
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